I*.No.7-1/2019 (ii)-BP.111
. Government of India
Ministry of Consumer Affairs. Food & Public Distribution
Deptt. Of Food & Public Distribution
Krishi Bhawan, New Delhi
Dated; 30" March, 2020

To,

1. Principal Secretaries/ Secretaries.,
,]"()()d and Civil Supplies Department (All States/UTs)
2. The Chairman-cum-Managing Director, Food Corporation of India, New Delhi.

SL‘!h.: l’R./\l)llAI.\I MAN']‘I([ GARIB KALYAN ANNA YOJANA - Additional allocation
of foodgrain for distribution to all the beneficiaries under TPDS (AAY and PHH) (@ Skg
per person per month  free of cost for a period of three months, i.e. April-June, 2020

Sir/Madam,

In continuation of this Department’s Office Memorandum No. F.No.7-1/2019(i)-BP.III
dated 30.3.2020 on the above cited subject. 1 am directed to convey additional allocation of
foodgrain to States/UTs for distribution to all the beneficiaries covered under TPDS (AAY and
PHH) (@ Skg per person per month for a period of three months i.e. April-June, 2020, free of

cost, as per Annexure.

2. The States/UTs Govt. are advised to lift the additional allocation together with the

monthly allocation under NFSA within the timelines prescribed for lifting under NFSA.
However, for States/UTs who have already lifted the allocation under NFSA for April may lift
this additional allocation for April till 30 April. Further, the States/UTs may at their discretion
lift the additional monthly allocation earlier subject to availability of stocks with FCI within the

State/UT.
B The above allocation will be in addition to the regular monthly allocation under
NIFSA
4. Please acknowledge the receipt of the letter.
Yours faithfully,

. ?)\,] 0
Encl: as above. 0
(Abhay Kumar)
Under Secretary to Govt. of India
s AL/ ABHAY KUMAR
.31-‘:{;{["?.’4 / Under Secre!a\rzl1
e . of India
Copy to: | T / Governmen ° N
it R, @ o A R
ey —“Tf f?nfsqﬁooaﬂa Public Distribution
. S ot Consyier s, o
. ! e X W kot of Food & Public Disird
1. The Chairman-cum-Managing Director, Food Corporation of qu%;ﬁ? fg?m;:s:awm Lot

2. Addl. Secretary (Policy & FCI)
3. Economic Adviser(NFSA)
ED (Sales) /General Manager (Sales), FCI, New Delhi.

The GM, FCI, Regional Offices, concerned.
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6. The Resident Commissioner. All States/UTs. New Delhi.

7. g\i};‘(sl’l))/‘ll. Dir (Policy-1)/Dir(Movt.)/ Dir.(Fin. & Bdgt.) /DS(Finance) /DS(BP)/ DS
‘SA).

8. NFSA/BP-I//PD.I/PD.II/PD.IIIf Movt.I / FC Alc sections

9. NI('..I)cptl. of Food & PD with the request to upload this allocation letter on the official
website of this Department.

10. Hindi section with the request to provide the translated version of the order in hindi.

11. State file / Guard file.

Copy also forwarded for Kind information to:

1. PSto Hon'ble MCAF&PD.
2. PSto MoS. CAF&PD

3. PPS to Sccretary. DIFPD

4. PPS to Sccretary. DEA

5. PPSto AS&IA

B e

(Abhay Kumar)

Under Secretary to Govt. of India
G H[AX / ABHAY KUMAR
HAa¢ df¥a / Under Secretary
e TEHT /1 Governmene of India
I AR, A od adate fERer e
Ministry of Consurner Affairs, Food & Public Distribution
=z wd ar. . A / Deptt. of Food & Public Distribution
i wae, ¢ Rl Krishi Bhawan, New Dethi-110001

Scanned with C.



F.No.7-1/2019 (ii)-BP.1II )
ANNEXURE

Additional allocation of foodgrains to all the beneficiaries under PRADHAN MANTRI GARIB KALYAN ANNA YOJANA for a

period of three months i.c April-June, 2020

G Sl Al e R

Name of State/ | No. of persons Additional allocation per montﬁ(in MTs)
UT | identified under NFSA(in
Lakh)
AAY | PHH | Total AAY ~ PHH
Wheat Rice Total Wheat Rice Total
Andhra Pradesh 2352 | 24471 | 26823 0.00 | 11760.00 | 11760.000 0.000 | 122355.000 | 122355.000
Arunachal Pradesh 1.47 6.74 8.21 0.00 736.55 736.550 0.000 3369.055 3369.055
Assam 29.59 | 221.94 | 251.53 0.00 | 14793.27 | 14793.270 0.000 | 110971.350 | 110971.350
Bihar 116.55 | 740.57 | 857.12 0.00 | 58275.00 | 58275.000 0.000 | 370285.000 | 370285.000
Chattisgarh 20.42 | 180.35 | 200.77 0.00 | 10210.00 | 10210.000 0.000 90175.000 90175.000
Delhi 2.90 69.83 72.73 0.00 1452.02 1452.015 0.000 34914.605 34914.605
Goa 0.50 4.82 5.32 0.00 248.54 248.540 0.000 2411.430 2411.430
Gujarat 42.77 | 339.77 | 382.54 0.00 | 21384.87 | 21384.870 0.000 | 169883.065 | 169883.065
Haryana 11.35 | 115.14 | 126.49 | 5675.00 0.00 5675.000 | 57570.000 0.000 57570.000
Himachal Pradesh 7.67 20.98 28.64 0.00 383257 | 3832.570 0.000 10489.710 10489.710
Jharkhand 37.98 | 225.72 | 263.70 0.00 | 18987.78 | 18987.780 0.000 | 112862.335 | 112862.335
Karnataka 43.91 | 358.02 | 401.93 0.00 | 21955.00 | 21955.000 0.000 [ 179010.000 [ 179010.000
Kerala 25.59 | 129.21 | 154.80 0.00 | 12793.14 | 12793.140 0.000 64606.920 64606.920
Madhya Pradesh 50.20 | 496.22 | 546.42 0.00 [ 25101.66 | 25101.660 0.000 | 248108.340 | 248108.340
Maharashtra 108.01 | 592.16 [ 700.17 0.00 | 54005.00 | 54005.000 0.000 | 296080.000 | 296080.000
Manipur 2.01 22.56 24.57 0.00 1002.50 1002.500 0.000 11281.405 11281.405
Meghalaya 2.91 1854 | 21.46 0.00 | 1456.81 | 1456.805 0.000 9270.780 9270.780
Mizoram 0.82 5.86 6.68 0.00 | 408.70 |  408.700 0.000 2932375 2932.375
Nagaland 211 | 11.94 | 14.05 0.00 | 1053.83 | 1053.825 0.000 5969.610 5969.610
Odisha 41.78 | 281.82 | 323.60 0.00 | 20888.81 | 20888.810 0.000 | 140909.270 | 140909.270
Punjab 7.71 | 133.74 | 141.45 | 3855.00 0.00 3855.000 | 66870.000 0.000 66870.000
Rajasthan 37.00 | 409.62 | 446.62 | 18500.00 0.00 | 18500.000 | 204810.000 0.000 | 204810.000
Sikkim 0.55 3.24 3.79 0.00 273.54 273.535 0.000 1620.405 1620.405
Tamil Nadu 73.27 284.07 357.34 0.00 36635.19 36635.190 0.000 142033.370 142033.370
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Telangana 15.29 | 17633 | 191.62 0.00 | 7645.00 |  7645.000 0.000 | 88165.000 [ 88165.000
Tripura 4.98 19.85 | 24.83 0.00 | 2489.67 | 2489.665 0.000 9924.400 9924.400
Uttar Pradesh 204.73 | 1315.86 | 1520.59 0.00 | 102362.50 | 102362.500 0.000 | 657930.715 | 657930.715
Uttarakhand 7.92 | 5404 | 61.96 0.00 | 3959.23 | 3959.230 0.000 | 27019.720 |  27019.720
West Bengal 54.99 | 546.85 | 601.84 0.00 | 27495.19 | 27495.190 0.000 | 273423.660 | 273423.660
A&N 0.14 0.46 0.61 0.00 72.14 72.135 0.000 232.175 232.175
Daman & Diu 0.04 0.72 0.76 0.00 21.60 21.595 0.000 360.465 360.465
DNH (Kind) 0.20 1.53 1.73 0.00 101.32 101.315 0.000 762.715 762.715
Lakshadweep 0.04 0.18 0.22 0.00 20.00 20.000 0.000 90.000 90.000
J&K 10.61 61.44 | 72.05 0.00 | 530322 | 5303.220 0.000 | 30721.565 | 30721.565
Ladakh 0.29 1.15 1.44 0.00 146.02 146.020 0.000 573.455 573.455
Total 989.80 | 7095.99 | 8085.79 | 28030.00 | 466870.63 | 494900.630 | 329250.000 | 3218742.895 3547992.895

Union Territories or parts thereof implementing DBT Cash

DNH (Cash) 0.00 0.36 0.36 0.00 0.68 0675 0.000 181.305 181.305
Chandigarh 0.01 2.74 275 3.29 0.00 3.285 1372.405 0.000 1372.405
puduchery o084 | 5.44 6.28 0.00 42004 | 420.035 0.000 2721.695 2721.695
Total(DBT) 085 | 855 9.40 3.29 420.71 424.00 1372.41 2903.00 4275.41
[ B
Grand Total 99065 | 7108.54 | 8095.19 | 28033.29 | 46729134 | 495324.63 330622.41 | 3221645.90 3552268.30‘1
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